STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY FORMAT 1 i
e (CIVIL & CRIMINAL MAIN CASES) AT THE END OF SEPTEMBER 2014
Gpening Recaved Transter o | Nalure Total |

z]é. Nature b:'::ﬁc Institution| Restored | From H.C Ininc::f;Iion High Court| Convert| Disposal Dilzg';al Peansdzlr:cy

01.08.2014 of M P /SAT of M P | Disposal
30.09.2014
MAIN CIVIL CASES
1 [wp 1761 6 6 1 37 38 1729
2 [waA 391 41 3 44 44 a4 391
3 [WPC 2803 228 1 229 1 219 220 2812
4 |[WPL 845 3z 1 33 12 12 869
5 [WPS 7902 702 20 722 1 702 703 7921
& [WPT 286 15 15 6 6 295!
7 |WPCR 214 14 14 10 10 218
8 [WPPIL 45 3 1 4 3 3 46
9 |WP 227 1071 120 2 122 2 89 91 1102
10 JWPHC 5 B 6 7 2 E
A |TOTAL (1 to 10) 15326 | 1161 34 0 1195 0 5] 1124 1129 15392
1 |FA 2020 10 6 16 3 42 45 1991
2 [FAM 283 15 1 16 15 15 284
3 [sA 4567 52 11 63 68 68 4562
4 [MA 498 B 5 12 2 14 16 494
5 [MAC 2818 119 7 126 23 23 2921
6 |CR 136 14 14 11 11 139
7 |MCC 412 86 3 89 67 97 404
8 [MCCS 2 0 1 1 1
9 [COMP APPEAL 2 0 0 2
10 |COMP PET 72 2 2 2 2 72
11 |EP 16 0 0 16
12 |TPC 21 4 4 o 2 23!
13 |CONT 527 56 56 29 29 554
14 |CONTS 4 0 0 4
15 |ITR g 0 0 g
16 [ITA 22 0 0 22
17 |CER 6 0 0 8
18 |STR 1 0 0 1
16 [WTA 5 0 0 5
20 | ARBA 76 5 1 6 2 2 80
21 | TAXC 130 12 12 5 5 137
22 |REVP 210 29 29 1 22 23 216
23 [CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 11839 410 35 0 445 0 6| 333 339 11945
TOTAL (A+B) 27165 | 1571 69 0 1640 0 11] 1457] 1468 27337
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 [CRA 10791 145 145 127 127 10809
3 [CrR 3041 105 2 107 1 140 141 3007
4 IMCRC u/s 378 CrPC 0 0 0 0
5 [MCRC ufs 482 CrPC 14 0 1 I
6 [MCRC ufs 438 CrPC 558 634 634 571 571 621
7 |MCRCA u/s 438 CrPC | 248 91 91 91 91 246
& [CONTR 6 0 0 6
9 [CRMP u/s 439 (2) 15 3 3 0 19
10 [CRMP u/s 372 15 0 0 15
11 {CRMP uls 378 320 16 16 12 12 324
12 {CRMP u’s 482 534 108 1 109 2 50 52 591
13[TPCR 39 2 2 0 41
14 |ACQA 1078 8 8 1 5 6 1080
C [TOTAL=(1 to 14) 16661 1112 3 0 1115 4] e98] 1000 16776
+H+

o aL | 43826 | 2683 72 2755 15| 2453(7) 2468 44113




